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(Shri Y. B. Chavanl 
(I) A copy of the Press Consultative 

Committee Rules, 1969 (Hindi and 
English versions) published in Noti-
fication No. S.O. 4232 in Gazette of 
India dated the 17th October, 1969, 
under sub-section (4) of section 8 of 
the Criminal and Election Laws 
Amendment Act, 1969. 

(PIDced in Library. See No. LT-248S/69.] 

(2) A copy of the Ministers' (Allowances, 
Medical Treatment and other Privi-
leges) Amendment Rules, 1969. pub-
lished in Notification No. G.S.R. 
1974 (English version) and G.S.R. 
1975 (Hindi version) in Gazctte of 
India dated the 14th August, 1969, 
under sub-section (2) of section 11 
of the Salaries and Allowances of 
Ministers Act, 1952. 

[Ploud '" Library. Sec No. LT-248'/69.] 
ANNUAL REPORT OF NATIONAL Co-

OPERATIVE DEVELOPME"T CORPORATlOl' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICUL TlIRE, 
COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRI D. ERING) : 
I beg to lay on the Table a copy of the 
Annual RePort of the National Cooperative 
Development Corporation for the yen,. 
1968-69, under sub-section (3) ofscction 14 
of the National Cooperative Development 
Corporation Act, 1962. 

[PIDced in Library. See No. LT-2490{69.J 

NOTIFICATlO"S UI'DIR r~" l'o'IlAl (l ~ ~ I. 

DmES ACT, 1955, CARDOMOM (LICENSIM' 
AND REGISTRATION) SECOND AMEI'oD-

ME NT RULES AND Al<NUAL REPORl 
OF COFFEE BOARD 

THE DEPUTY MINISTER IN THF 
MINISTRY OF FOREIGN TRADE 
(SHRI RAM SEWAK) : I beg to lay on 
the Table-

(1) A copy each of the following Noti-
fications under sub-section (6) of 
section 3 ofthe Essential Commodities 
Act, 1955 :-

(i) The Colton Control (Amendment) 
Order, 1969 puhlished in Notifica-
tion No. S.O. 3915 (Hindi versi"n) 
and S.O, 3915 (English version) ill 
Gazette of India dated the ~7th 
September, 1969. 

(ii) 5.0. 4365 (English version) and 
S.O. 4366 (Hindi version) puh_ 
Iished in Gazette of India dated 
the lsi Novemher, 1969 making 
certain amendment to NotiflCll-
tion No. S.R.O. 1317 dated the 
9th June, 1956. 

(PIDced in Library. See No. LT-2491/69 .J 

(2) A copy of the Cardamom (Licensing 
and Registration) Second Amend-
ment Rules, 1969 (Hindi version) 
published in Notification No. G.S.R. 
2421 in Gazelle of India dated the 
18th October, 1969, under sub-section 
(3) of section 33 orthe Cardamom Act, 
1965. (PlucedinLibrary. See No. LT_ 
2493169.) 

(3) A copy of the Annual RePOrt of the 
Coffee BOard for the year 1968.69. 
(Placed in Library. ~ee No. L T_ 
2493/69.) 

13.43 lin. 
PAPERS RELATING TO ESTIMATES 

COMMITTEE 

SHRI THIRUMALA RAO (Kakinada) : 
beg to lay on the Table the following 

statement showing replies to the recom-
mendations of the Estimates Committ ... • 
which were not furnished by Government in 
time for inclusion in the relevant Action 
Taken Reports ;-

(i) Statement showing the replies of 
Government to the reconmlendBtions 
noted in Chapter V of the 46th Report 
of the Estimates Committee (Fourth 
Lok Sabha). 

(il) Statement showing the replies of 
Government to the recommendations 
noted in Chapter V of the 54th 
Report of the Estimate< Committee 
(Fourth Lok Sabha). 

(iii) Statement showing the replies of 
Government to the recommendations 
noted in Chapter V of the 64th 
Report of the E..timates C'ommitll'c 
(Fourth Lok Sabha). 

(Iv) Statemenl showing the replies of 
Government to the recom~ndation.' 
noted in Chapter V of the 71st Report 
of the btimat". Commiltec (Fourth 
Lol( SablIa). 


